IIT THE CENTRAL ADMIMIZTRATIVE TREIEUMAL, JAIPUR ERINCH, JAIFUR.
* * %
Date of Decisicn: ©.8.97
CE 6/97 (DA 240/963)
Fargadhar Meena, TCM Grade-III under CTCI Contrcl, Western Pailway, Fota.
... Petiticner
Versus
1. Shri T.F.Vizwas, DFM, Western Railway, Fota.
2. &hri Dinesh Mumar 2aini, Sr.[ETE (Estt.), Western Failway, Lota.
... Respondents
CORAM:
HOI'BLE MR, 30FAL FRISHIA, VICE CHATIRMAL]
BOW'ELE MR.O.P.ZHARMA, ALMINISTRATIVE MEMEEFR

Por the Petiticner .ee Mr.F.V.Calla
For the Respondents ‘ eee Mr.2.F.Falia,CLA,

departmental representative

G-R'D E-R
FER HOM'BLE MR.3JFAL FRIZHIR, VICE CHATIRMAN

Petiticner, Ganjadhar Meena, has filed this CTintempt Petiticn under
Secticn 17 of the Adminiatrative Trikunals Act, 1985, alleging wilful

diackedience ~f the interim directi-n of the Trikunal issued in A 110/96 on

2. We have heard the learn=2d counsel for the petiticner and Shri 2.7.Talia,

CLA, departmental representative for the respondents.

2. The af-resaid Original Applicaticn has already keen decided by an order

dated 6.2.97 and the interim directicn in ¢uesticon has been vacated. In

W

view of the order passed in the aforesaid OB, we are of the view that thi
Contempt Petition has kecome infructuous. It stands Jdismissed.  lotices

issnedeqare discharged.

(0.0 CHARMA) (30FAL TRISHMA)
ADM.MEMBER VICE CHAIRMAN
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